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AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN). (a) to (c). The
Rorba fertilizer project was approved
r implementation in June 1974 and
,as scheduled to have been completed
1978. Some preliminary civil con-
struction - works were completed and
‘ders for long delivery of items and
equipment were also placed. How-
ever, the implementation of the pro-
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ject was slowed down, following the
decision that the further implementa-
tion of the project as 'well as setting
up additional capacity based on coal
as feedstock should pe considered only
after experience is available of the
operation of the two coal based plarits
under implementation at Talcher and
Ramagundam.
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SHRI SHANTI BHUSHAN: In 1969
a decision was taken in respect of
three coal based fertiliser projects in-
cluding Korba. But in 1973, as the
hon. Member is aware, on account c.
oil price hike ail the costs had gcne up.
Now in the Fifth Five Year Fian
starting from 1st of April 1974 to 51s*
of March 1979, provision has zen
made for Rs. 1065 croreg in respect of
fertiliser plants. - But as a result of
this price hike there had to be altera-
tion in the Fifth Five Year Plan and
even though this allecation viz., pro-
vision in respect of fertiliser plants,
was increased from Rs. 1065 crores to
Rs. 1488 crores, still, the number of
new fertiliser plants had to be reduced
from five to three. Now in Xorba
although this was a coal based tech-
nology, in the meantime, gas has been
found in Bombay High and it was
found that fertiliser plants based on
plant technology were certain. So far
as coal technology ‘was concerned, it
was still to be proven and therefore,
it was decideq that se far as Korba
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plant is concerned, it should be slowed
down and the results of other two coal
plants viz, at Talcher and Rama-
gundam may be seen as to Whether
they result in proven technology and
then only Korba project can be taken
ap

o wedltarerga ¢RT : waw
wEYRT, HL F¥ Br I ooy Ay wr )
§ ¥ ez wv ¥ qo7 § fv Wrow e
%7 T 9gx Trew gy 4w § ) Ik
w1 WY 1§ § qE R w1 e
RTOW %X 7T &q7 X0 Q7 ?

FuR, ug ¥ wW wrew fear s
TG ¥ 9T qOOTT A fiearar wud fear?
Nowwim ygg g §

The commencement of work on
the fertiliser factory at Korba has a
special significance The Rsg 120
crores project undertaken by the
Fertihiser Corporation of India is
coal-based Since coal trangport over
long distances 18 costly and handhing
15 expensive, a fert{liser complex
should be located almost near the
mines
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MR. SPEAKER. If it is so wrong,
you can ensure the government when
the Demands are taken up. In the
Question Hour, you cannot do it.

SHRI SASANKASEKHAR SAN-
YAL: Some years ago gobar gas was
used for domestic purpose the raw
material being cowdung and the waste
ig there after the consumption of cow-
dung for that plant. Hag the Govern-
ment considered the desirability and
feasibility of collecting this waste for
use as catalytic material in the gobar
and other plants?

SHRI SHANTI BHUSHAN: If I have
understood the question of the hon.
Member rightly, he is asking about the
gobar gas plant, whether the residue
of the material used in the gobar gas
plant can be used as fertilizer. I have
no information on the subject and:-so
I cannot answer that question.

SHRI P. K. DEO: In view of the
fact that the Janata Government has
laid stress on agricilture, fertilizers
ang irrigation, we must have planning
with a long-term view. In view of ail
these facts, is it not possible to recon-
sider the closing down of the Korba
project when we need so much ferti-
lizers in the near future?

SHRI SHANTI BHUSHAN: As I
have said, I may inform the .hon.
Member that no decxsfén to give up
the Korba project has been taken. .Tha
onty deeision which has been taken is
that so- far as- the fertlllzer projects
based on gas ‘which has been found in
Bombay High or in other places are
congerned, ‘they- will be taken up first.
The Government will wait for these
other two- co#l-Based plants to prove
themseives first before taking a deci-
sion on whether this, ,mvebtngm’r of
Rs. 200 crores on Korba™projact should
also be made or not.
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MR SPEAKER You are asking for
statistics like how much would be the
actual cost How can the Munuster
answer that without notice?
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MR SPEAKER I do not think so
I cannot help it

SHRI R V SWAMINATHAN Apart
from the reasons given by the Mmnis-
ter for the slowing down of the work
of the Korba Factory, may I know
whether it 1s also one of the reasons
that the installed capacity of all the
tactories in the country is not fully uti-
nzed on account of the fact that the
offtake 18 not commensurate with pro-
duction because the price charged for
fertilizers 18 beyond the purchesing
capacity of the farmers? If that is &
fact, may I know whether the hon.



13 Oral Answers

SHRI R. V. SWAMINATHAN: What
about other factories?

SHRI SHANTI BHUSHAN; In other
factories also, within the financial re-
gources of the Government, we will
atilize as much installed capacity as

pessible.
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MR. SPEAKER: I know what you
wanl. He cannot satisfy you .because
you want him to answer. in a parti-
cular way, which naturally né Minister
can do. Since the Demandg relating
fo this Mlmwtry are gomg 1o, come up,
tertainly that would be a better time
to raise it when you can expect to get
more information.
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MR. SPEAKER: 1 entirely agree.
But what can be done? 1 cannof ask
him to answer a question in a parti-
cular way. It is not in my hands.
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(a) “Yes, “Sir.

(b) The gntire Northern Region is

sidered as a si le qmt for MIrposes
cgeprox:;ldimn 44 foll "'p ég%
wige promdﬁm for Norméfﬁ vae’gmn





